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I TEM NO. 207 COURT NO. 7 SECTI ON XI'V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).6473/2006

(From the judgenent and order dated 08/02/2006 in LPA No. 648/2004 & LPA No.

649/ 2004 of The HI GH COURT OF DELH AT N. DELH)

I NDI AN Al RLI NES OFFI CER S ASSCCI ATI ON Petitioner(s)
VERSUS
| NDI AN Al RLI NES LTD. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
(For final disposal)

W TH

SLP(C) NO. 7918 of 2006

(Wth prayer for interimrelief and office report)
SLP(C) NO. 8594 of 2006

(Wth prayer for interimrelief and office report)
SLP(C) NO 16524 of 2006

(Wth prayer for interimrelief and office report)

Date: 09/03/2007 These Petitions were called on for hearing today.

CORAM :

HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR, JUSTI CE ALTAMAS KABI R

For Petitioner(s)



M . Nar esh Kaushi k, Adv.
Ms Lalita Kaushik, Adv.

M. B. S Methaila, Adv.

Ms. Amita Kal kal, Adv.

M. Sati sh Dayanand, Adv.

M . Parag Goel, Adv.

M . Vi kas Mahaj an, Adv.

M. Bhaskar Y. Kul karni, Adv.

M. GS. Chatterjee, Adv.

Ms. Anitha Shenoy, Adv.

For Respondent (s)

M . Gopal Jain, Adv.

Ms. Ni na Gupta, Adv.

Ms. Akanksha, Adv.

Ms. Neha Sharnm, Adv.

Ms. Bina Gupta, Adv.

Ms. Anitha Shenoy, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Leave granted.

Post for final hearing on a non-m scellaneous day in the first week of

2007.

May,



Li berty to nention.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



